
\V I·~tten Al'I",swers AUGUST 31, 1980 

Bridge on NatioDal Bia'hway No. 81 

.9fO {Sbri Bholanath Biswas: 
. Sbri P. G. Sen: 

Will the Minister of TralIsport and 
<Communications be pleased to state: 

(a) the progress made in regard to 
the construction of Dingra Bridie on 
the river Mahananda on National 
Highway (Assam Link) No. 31; 

(b) whether the construction of 
-other bridges reported damaged on 
that road has also been undertaken; 
and 

(c) it so, when they are expected to 
be completed? 

The Minister of State ill the MiD-
istry of Transport and CommlUlica­
tions (Sbri Raj Bahadur): (a) The 
State Government have invited fresh 
tenders for the construction of the 
Bridge. The report on the tenders is 
awaited from the State Government. 

(b) and (c). The State Govern­
ment has been asked to furnish 
particulars about any bridges that 
may have been damaged On National 
Highway 31. A report will be sub­
mitted on receipt of this information. 
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Frand at Ambala CaDtt. Station 

·9f2. Shri Tangamanl: Will the 
Minister of Railways be pleased to 
state: 

(a) whether it is a fact that on the 
3rd May, 1960 at Ambala Cantonment 
Railway Station in Northern Railway 
a person calling himself as sent by 
Divisional Personnel Officer relieved 
the booking clerk on duty; 

(b) whether it is a fact that Rs. 740 
and some documents were seen found 
missing; 

(c) what steps are being taken in 
the matter for prosecuting the 
accused; 

(d) whether Government have 
detected the source of telegram alleg­
ed to have been sent by Divisional 
Personnel Officer; and 

(e) the steps taken to prevent such 
fraud being played in future? 

The Deputy MIn1ster of 
(Shrl Shahnawaz Khan): 
Sir. 

RaUwaJ8 
(a) Yell, 

(b) An amount in the neighbour­
hood of Rs. 10001- was found miasin. 
along with one First Class ticket ex­
Ambala Cantonment to New Delhi and 




